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é © ke ) Declaration of Assets and Liabilities
Year.202Y 7 20257

154
Yj‘ % IAS.URBJ_ ..j) EQ\,. = RH”Y\, son/daughter/wife of Lf'@mHﬂﬂmﬁﬁ,’m
aged.... ...S:S-nu years, belonging to .OPPiC@W&N&@rCPQKM)

o298 :
hﬂ%”sewice and presently working as gﬁiHﬂ‘&Vw}iﬂﬂSﬂ’ﬁﬁﬂ"

give hereln below the details of the assets {Immovable, movable, bank balance, ete.) of

ux%/ myself, my spouse and dependants®:
A, Details of movable asseis

Assets in joint name indicating the extent of joint ownership will also have to be
g o
3\ - , .
A gr. Deascription Salf Spause Dependan | Dependant- | Dependan
No. Name(5) 17 2 t-3
_ Namie gName‘ fgc. Name
() | cash AN DNEH HUSHEBN
mo /W -IS(/D/‘— Sﬂiﬂ. Romapf-! puvrozy

(i) | Deposits in .
Banks, Financlal

institutions And }Sm i
Non-Banking 3SHL Rvm i e

Financial i '

Companies PA’TN A

(i) | Bonds,
Debéntures and
Shares in e IOt
companies A

(iv) | Gther financial
institutions,
NSS, Postal : — _— —
Savings, LIC :

Policies, efo

(v} | Motor Vehicles

{details of s y . it
make, etc,) T A

(vi) | Jewellery (éi_ve

: detalis of Lo fo Sty
weight and 0))7:) —_— =
value ‘
: o & “Jo';m
{vii). | Other assets,
"~ | such as valugs - U : Lt

of claims / FEE. - SR
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantialiy depeniant on the income of the

employas,

« GLT &g v




B.  Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

81 Pescription
Mo,

Self Spause
Name(8) - -1
Name

Dependan

Bependan
-2
Name

Deperidant-~
3

Etc. Name

(1 Agricultural Land
~ Location{s)

- Extent {Total
measurement)

- Survey number(s}

-Gurrent market value

| L 1344
RHESLD -

496 !

{ii) | Non-Agricultural Land

- Location(s)

- Extent (Total
measurement)

= Survey number(s)

-Gurrent market value

Reed pe- 3
PRTEC N
C%mwmmvﬂul

(iii}y | Buildings (Commercial

and residential)
Location{s)

~ Survey fdoor
numbér(s)

- Extent (Total
measurament)

- Current market
value

{tv) | Houses / Apartments,

et :
- Location{s)

- Survey fdoor
aumber(s)

+ Extent (Total
measurement) -
« Current market
value

Hovs &

[

&}jﬁa&
9 lwmn |

Complere

fv) | Others (such as

- . —

T —

interest in property)

(2) give herein below the details of my liabiiities / over dues to public financial

institutions and government dues:-
[Note : Please give separate details for each item)

8r. Description
Mo,

HName & address of Bank /
Finamcial I nstiutions(s) /
Depariment {s)

Amount autstanding as

2 ] 1 R

W e ek e e

5,60, 2¢0

‘a) {i} Loans from Banks
. (i) Loans from financial

instfitutions

5Bl RVIM PATNG

accommodation

{ili) Government Dues:
‘| {a]) dues to departiments
dealing with governmeant

water

{b) dues to departments
deallng with supply of

electricity

(c} dues to departments
dealing with supply of

——

}\




==t L b

{d) dues:to departments
deallng with telephones

{2) dues to departments
dealing with government
transport (iacluding
aireraft and helicopters)

(f) Other dues, if any

()

{1} Income Tax including
surcharge {Also indicate
the assessment year upto
which Ingome Tax Return
filed. Give also Permanent
Accoun! Nambe: {PAN}] :

AYepR >45FL

year upto wh{é.h wéalm
Tax return filed,]

(liiy Sales Tax [Only in
case of proprietary
business}

(iv) Property Tax

e,

GPF/CPF/PRAN No, -

Personal Detail

e

Gender o l bl i (-!M‘ )
Date of Birth s — DD/ MM/
- Date of Birt als O |.L19] § £ | (DD/MBasYYYY)
Ciass!ﬁroup G a {A/B/C)
Cadre " [ OFFice prrenpén (PPRo=HT ]
(Full Ndme. 2.9, B.A.S.-Bihar Administrative Service,
B.8.8.- Bihat Secretariat Servics ete.)
Home District - [ : PATN & T

t hereby declare that the above details are true fo the hest of my

. knowledge and belief.

Place:,..}?m:?;....
Dater.) 722225

Signafure E %

Name of Employee: sSUﬁ.gj'——?’é'v Kﬁ’”)
pesignation: O fALCE
Department:. &%ﬂ, UMH’&U 3323314} MM




At

F:
-~
-

Note: Please sign each page of the declaration. Asset declaration form
must be In A4 size white paper with computer typed (single side)
in prescribed format,




